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(b) what is the amount of relief
sanctioned! by the Central Government to
Assam; and

(c) whether the relief measures taken by
State are adequate?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA): (a)
During recent floods in Assam, a total area of
about 1,21,000 hectares incuding 29,600
hectares of cropped area have been affected.

(b) A total amount of Rs. 11.25 crores,
out of Rs. 22.5 crores allocated by the Centre
in the current year under Calamity Relief
Fund for relief operations in the wake of
natural calamities including floods, has been
released to the State Government.

(c) Adequate relief measures on
immediate basis have been provided.
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